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FT.3M. 3566(3).— FralT TLHIT, TET TR ATAAIT 1956 (1956 1 48) (orer za#d =&
THT Sh ATATHAH FgT TAT &) T &7 3F il IT-GTT (1) T T& ARAT HT TN FXd gU, g THTETT
21 ST & T [ 3 939 1157 & =g et # NH-35 % .41, 92.850 (Y@ #q) UF .91, 97.020
(79 Fq) T A AT 2q (ATSTHL0/U5E Ieey Higd 2-Ad/4-oI T a9l AM<), AALE, Tawad 37
TATAT 6 A6 TATST o (o107 ag A TUTerd g FSreeht |ierd o J1= STa=t | a7 747 7, Ut o &7
ST FLA o SO AT T ST FAT S |

F1¢ ff =1f3F, S 3% 9% & Raas &, 3 afaf=m & awr 3w i s7-amr (1) F 9" @

TSI o o UHT 7 3 ITANT U2 TSI § TH ATSEAAT & TR T a2 & & fa st
AT TR T THAT |

UHT S S | I, i e Sv Sefewry w4, e #1 forfea =7 4 wqa

FT SATOST 3T IHH I AT SATARAT o0 STUIN T FeqHT TTIEHTLT, ATTRIHAT 0 AThTd &9 | I7
ot farferss Torae g q ST T 1@ 39T 3% U Srafeiai sl gaars & TETq qT7 UHT T S+ Feed
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F 7T, T S g, O Teaw wierewry araeTs® qHE, el T AT AT ST T SAGATT FHT THT T
AT HT T |
I AT T &T 3T FiT IT-ATT (2) F He Feaaw IiERr gy BT AT wrE AT e
sifaw g |
TH ATERAAT o AT AT ATeAT qIH F T T T AL 4T IMAFET F I wrAad §
ITASH g AT 3T (gdag AR grer fALreror fohar S7 |1kt 2 |
I

AL T2 TS ¥ e S & NH-35 u< aq f6.#t. 92.850 (i@ ) wd fa.#ft. 97.020 (g ag) %
fRwfor 3 i i ST ATt S R srerar @c=er aigd [ # | Ao

TS T ATH: IAT TaLT e 7 a9 e

%ﬁ? LERRTC] S %1 TR g &t yfa I FT &orRe S %7 &

e (T =) (FFAT)

1 2 3 4 5 6

AT FT ATH: FAT
T T FTH: Fedl
1 397 [REL FF 0.0255 (2Fa7 ) 0.0255
2 398 T FIEEIEEIEED 0.1758 (%47 0.1758
3 399 EASIR EEIEED 0.0329 (%77 0.0329
TiE T ATH: WO
4 123 [REL FF 0.1611 (FFI%) 0.1611
5 127 GASTR T 0.1143 (%77 0.1143
6 47 [REL FF 0.0828 (zFa7) 0.0828
7 48 IGEl EQEED 0.141 (FFaX) 0.141
8 57 RECARAF AT T 0.098 (FFIT) 0.098
9 58 GRS EEILED 0.1866 (FFa7 ) 0.1866
10 59 AT AT T 0.1121 (FF&aX) 0.1121
11 60 RECARAF AT T 0.1083 (FFI¥) 0.1083
12 63 [RE Fo® 0.009 (¥ ) 0.009
e T AT AR
13 544 GEil EQEED 0.1453 (z&a¥) 0.1453
14 545 IBELl EIRED 0.097 (gFa¥) 0.097
15 546 IBEL EQEED 0.1713 (FFaT) 0.1713
16 548 GEL EIRET 0.0321 (gFa¥) 0.0321
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HILT T TSI . AHTYTL

17 614 GECARAF EEALED 0.14 (FA7) 0.14
18 615 TR EEALED 0.0935 (z&a¥ ) 0.0935
19 616 GECARAF EENRED 0.1137 (g%aX) 0.1137
20 665 IBELl EQEED 0.0187 (ZFa¥) 0.0187
21 667 AT EIREIEEIRED 0.0031 (FF7X) 0.0031
22 674 TR EEIEED 0.1339 (FF7¥) 0.1339
e T ATH: Gegr
23 5 BELl FIRED 0.0316 (37X ) 0.0316
T HT ATH; T
24 1024 EEL ElEETEEINED 0.0032 (FF277) 0.0032
25 1051 TR EEIEED 0.0404 (377 0.0404
26 1052 GECARAF AFHUF 0.1015 (FFa¥) 0.1015
27 1053 TR EEIEED 0.1477 (FF277) 0.1477
28 1054 BELl EIRED 0.1668 (FF7T ) 0.1668
T &7 AT PR
29 208 EEL EIRER 0.0097 (FF277) 0.0097
30 210 IBEL EQEED 0.1084 (FFa¥) 0.1084
31 211 AT AFUF 0.2793 (FFT¥) 0.2793
32 212 GREARAS EEIEED 0.2675 (3F277) 0.2675
33 213 TR AFUF 0.2377 (3%A7) 0.2377
34 214 AT ElETEEIRED 0.0237 (FF277) 0.0237
35 234 EEL EIRER 0.0025 (FF277) 0.0025
36 292 TR AT T 0.0023 (z&a7) 0.0023
Total 3.6183

[FT. 7. NH-35-UP—-2025-26-780/3A]
g e, Feaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st July, 2026

S.0. 3566(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for bridge
construction (widening to 2/4 lane bridge with paved shoulder etc.,), maintenance, management and operation of NH-
35 in the stretch of Land at bridges Km 92.850 (Major Bridge) & Km 97.020 (Minor Bridge) in the district of
Chitrakoot in the state of Uttar Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ASDM, Karwi Chitrakoot in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the Land to be acquired with or without structures falling NH-35 in the stretch of land at
bridges Km 92.850 (Major Bridge) & Km 97.020 (Minor Bridge) in the district of Chitrakoot in the state of
Uttar Pradesh.

|State: UTTAR PRADESH ||District: CHITRAKOOT |

SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
R 2 R T : || : |
|Ta|uk: Karwi |
|Vi||age: Kalla |
|1 ||397 ||Private ”Agricultural || 0.0255 (Hectare )|| 0.0255|
Agricultural/
2 398 Common Non 0.1758 (Hectare ) 0.1758
Agricultural
3 399 Government Xg?icultural 0.0329 (Hectare ) 0.0329
|Vi||age: Bhanga |
|4 ||123 ||Private ”Agricultural || 0.1611 (Hectare )|| 0.1611|
5 127 Government xgpiculture 0.1143 (Hectare) 0.1143
|6 “47 ||Private ”Agricultural || 0.0828 (Hectare )“ 0.0828|
|7 ”48 ||Private ||Agricu|tural || 0.141 (Hectare )” 0.141|
8 57 Government Egpicultural 0.098 (Hectare ) 0.098
9 58 Government X;’r‘icultural 0.1866 (Hectare ) 0.1866
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HILT T TSI . AHTYTL

10 59 Government  ||No" 0.1121 (Hectare ) 0.1121
Agriculture
Non-

11 60 Government . 0.1083 (Hectare) 0.1083
Agricultural

|12 ”63 ||Private ||Agricu|tural || 0.009 (Hectare )|| o.oo9|

|Vi||age: Baihar |

|13 ||544 ||Private “Agricultural || 0.1453 (Hectare )|| o.1453|

|14 ||545 ||Private “Agricultural || 0.097 (Hectare )|| 0.097|

|15 ||546 ||Private “Agricultural || 0.1713 (Hectare )|| o.1713|

|16 ”548 ||Private ||Agricu|tural || 0.0321 (Hectare )” 0.0321|

17 614 Government Non- 0.14 (Hectare ) 0.14
Agricultural

18 615 Government || \O" 0.0935 (Hectare ) 0.0935
Agricultural
Non

19 616 Government - 0.1137 (Hectare) 0.1137
Agricultural

|20 ||665 ||Private ”Agricultural || 0.0187 (Hectare )|| 0.0187
Agricultural/

21 667 Common Non 0.0031 (Hectare ) 0.0031
Agricultural
Non

22 674 Government - 0.1339 (Hectare ) 0.1339
Agriculture

|Vi||age: Khutaha |

|23 ||5 ||Private ”Agricultural || 0.0316 (Hectare )|| 0.0316|

|Vi||age: Bhambhai |
Agricultural/

24 1024 Private Non 0.0032 (Hectare) 0.0032
Agricultural
Non

25 1051 Government - 0.0404 (Hectare) 0.0404
Agricultural

26 1052 Government  [|\O" 0.1015 (Hectare ) 0.1015
Agricultural
Non

27 1053 Government . 0.1477 (Hectare) 0.1477
Agricultural

|28 ||1054 ||Private ||Agricu|tural || 0.1668 (Hectare )|| 0.1668|

|Vi||age: Shivrampur |

|29 ||208 ||Private ||Agricu|tural || 0.0097 (Hectare )|| 0.0097|

|30 “210 ||Private ”Agricultural || 0.1084 (Hectare )“ 0.1084|

31 211 Government Non_ 0.2793 (Hectare ) 0.2793
Agricultural

32 212 Government Non_ 0.2675 (Hectare) 0.2675
Agricultural

33 213 Government Non_ 0.2377 (Hectare) 0.2377
Agricultural
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Agricultural/

34 214 Common Non 0.0237 (Hectare)) 0.0237
Agricultural

|35 ||234 ||Private ||Agricu|tural | 0.0025 (Hectare )|| 0.0025|

36 292 Government  ||NO" 0.0023 (Hectare ) 0.0023
Agricultural

| Total” 3.6183|

[F. No. NH-35-UP—2025-26-780/3A]
SHAIKH AMINKHAN, Director
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